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Appointment of Consultants in    the 
Railway Board 

4305. SHRI SIBTEY RAZI: Will the 
Minister of RAILWAYS be picas, ed to state: 

(a) whether some consultants have 
been appointed in the Railway 
Board's Office; 

(b) whether all such Consultants are  
retired  persons; 

(c) if so, the number of such Consultants 
with salary and other facilities  being allowed   
to each; 

 

(d) what is the tenure of each Consultant 
with nature of work assigned to each official; 

(e) whether such appointments are in 
violation of economy drive; 

(f) whether Government propose to 
abolish   such superfluous posts;  and 

(g) if so, the derails thereof and 
if  not the  reasons therefor? 

THE MINISTER OF RAILWAYS (SHRI 
C. K. JAFFER SHARIEF): (a)   and   (b)  
Yes,  Sir. 

(c) and (d) A statement is attached, 
(Sec  below) 

(e) to (g) No, Sir. The Consultants are 
appointed in administrative interest for 
specific work and no creation of post is 
involved 

 


